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under the Mica Mines Labour Welfare
Fund; and

(b) tlie number of houses so far 
built or under construction under the 
Subsidized Housing Scheme of the 
above Fund?

The Deputy Minister of Labour 
(Shri Abid All): (a) Most of the mine 
owners have provided huts of a poor 
type for the mica mine labourers in 
the mining area. A few have con
structed some pucca buildings also.

Subsidised Housing Labour under 
the Mica Mine Labour Welfare Fund 
has recently been liberalised on the 
lines cf the Industrial Housing Scheme 
which provides a* subsidy equal to 25 
per cent, of the cost of construction 
and a loan equal to 37i per cent, of the 
cost of construction, subject to certain 
ceiling limits.

(b) 18.
Shri D. C. Sharma: May I know

what fcflorts Government have made 
to impress upon the private owners 
the need for giving the workers better 
houses?

Shri Abid All: That is what I have 
just stated. The scheme has been 
libeiaM.*̂ ed, and it is expected that the 
mine owners will take advantage of it.

Shri D. C. Sharma; May I kno^ 
whether Government have any powers 
to make these private owners provide 
better houses for these workers?

Shri AbId AH: Not so far, particular
ly with regard to the mica mines.

Shri D. C. Sharma: May I know
whether there is any proposal, legisla
tive or otherwise, under the contem
plation of Government to see to it that 
the mica mine workers are housed 
properly?

Shri Abid All: Yes, we are consideiv 
ing this.

Sbrhnatl Renu Cbakravarty: May I
know î »hether there is any planning 
as to the number of houses which will 
be put ut> either imder the subsidised

housing scheme, or directly by Gov
ernment, year by year, during the next 
five years?

Shri Abid All; Not for the mica sec
tion.
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Mr. Speaker: Is there any proposal
under consideration, for the improve
ment of water supply facilities to 
third class passengers at various 
stations?

Shri Shahnawaz Khan: This is one
of the major amenities which we have 
always in view.
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Shri B. S. Diwan: Are Government
thinking that adequate accommodation 
for third class , passengers should be 

^iveii the first priority over all other 
iRcilities? .

Shri Shahnawaz Khan: That is the
thing that we have constantly in view.

Comet A ircraft

*679. Chaudhrl Muhammed Shaffee:
Will the Minister of Communicatians 
be pleased to state:

(a) whether Government have any 
plans to acquire comets for the Air 
India International;

(b) if so, the number, type and the 
cost of th3 comets proposed to be ac
quired;

(c) the names of the routes on 
which they will operate; and

td) the names of the concerns from 
ivhich they are proposed to be had?

The Deputy Minister of Commimi* 
cations (ShH Raj Bahadur): <a),
(b> and (d). In December, 1951, Air 
India International placed an order on 
De-Havilland Aircraft Co.. Ltd. U.K.. 
for two comet aircraft, Mark III, 
DH-100. The basic price of each of 
these aircraft according to the con
tract is £740,000. As the House is 

aware, there have since been some 
accidents to Comet, Mark I type, air- 
<:raft an« consequently, the question of 
the future manufacture of Comets is 
under review by De-Havilland Air- 
< raft Co. When the full results of this 
rev'iew are known. Air India Interna
tional will consider whether their 
earlier order for Comets should he 
confirmed or not, having regard to the 
new operational and economic charac
teristic's of these aircraft.

(c) The Comets if and when pur
chased, will be put on the India-U.K. 
route. '

Shri Syamnandaa Sahaya: In the
meantime, have Government consider
ed the necessity of informing these 
Comet manufacturers that till the 
orders are confirmed, they should be 
treated as cancelled?

Shri Raj Bahadur: The contract
itself provides for the cancellation of 
the orders, if they are not confirmed.

Shri Syamnandan Sahaya; Has any
step been taken to cancel the orders?

Shri Raj Bahadur: No step is necea* 
sary fcr that, because the Comets ara 
not under production as such.

N e w  R ailw a y  L ines 
(Q uadian to Jullundur)

HM. Sardar AkarpuH: Will the 
Minister of Railways be pleased in
state:

(a) whether there is any proposal to 
extend the railway line from Quadian 
to Jullundur: and

(b) if so, how long it will take to do
so?

Tiie Pariiameiitary Secretary to (he 
Minister of Railways and Trannpoti 
(Shri Shahnawaz Khan): (a) No, Sir.

(b) Does not arise.
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